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Delhi Legislative Assembly
Fifth Report of Business Advisory Committee

Fifth Meeting of Business Advisory Committee held on Monday, 16
August, 2010 at 11.00 A.M. in the Chamber of Hon’ble Speaker.

1. Obituary Reference: The Committee was apprised that as per the established
tradition Obituary Reference will be taken for the first day of sitting. The House
will pay homage to Shri Shiv Charan Gupta, Member of First Delhi Legislative
Assembly (1952-56) and Member of Parliament.

II._Reports of the Committees: The Committee has decided that the following
reports of the Committee presented and adopted by the House;

1. Fifth Report of the Business Advisory Committee.
2. Fifth Report of Committee on Private Member’s Bills and Resolution.

3.  Second Report of General Purposes Committee.

III. Government Business:

The Committee was apprised that Legislative Assembly Secretariat has
received notice for one Government Bill, “The Delhi Tax on Luxuries (Amendment)
Bill, 2010. The Committee has also decided that this bill may be introduced and
passed in the Monsoon Session.

If notices of any other Government Bills were received in time they would be
considered for introduction.

[V. Other Business:
The Committec was informed that Thirty notices of Short Duration

Discussion had been received from Hon’ble Members. The Committee decided
that following issues would be discussed in the ensuing session as under:

Sl. No. Name of Member Subject Date

1 Prof. Vijay Kumar Discussion on 17.08.2010
Malhotra preparation for
Shri Sahab Singh Commonwealth
Chauhan Games
Shri Subhash Chopra

2. Dr. Harshvardhan Discussion on 18.08.2010
Shri Jai Bhagwan Situation arising out
Aggarwal of price hike and ways
Shri Anil Bhardwaj to over come it

03. Dr. Jagdish Mukhi Discussion on 19.08.2010
Shri Subhash deteriorating law and




Sachdeva order situation in
Shri Shyam Lal Garg | Delhi
04. Shri Mukesh Sharma | Irregularities in MCD | 23.08.2010
Shri Naseeb Singh and inordinate delay
Shri Veer Singh in providing
Dhingan underground parking
facilities

The Committee authorized Shri Kanwar Karan Singh and in his absence
Shri Sahab Singh Chauhan to present to Report to the House.
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16th August, 2010. (Dr. Yoganand Shastri)
Chairman 8 Speaker



